
PRINCIPAL BENCH
NEWDELHI

CORAM:

c.P NO. 24(ND)120t6
CANO.

PRESENT: CHIEF JUSTICE M. M. KUMAR
Honrble president

SH. S. K. MOHAPATRA
Hon,ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF,PRINCIPAL BENCH OF THENATIONAL COMPANY LAW TRIBUNAL ON I.09.2016

NAME OF THE COMPANY: Vikrant Puri

V/s.

M/s. Southend Infrastrucute M, Ltd. & Ors.

sEcrIoN oF THE COMPANIES ACT: 3971398 of the companies Act 1956 and,24y242 of the
Companies Act 2013.
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Order

^-j,,--1^.p^y 
of the apprication has been furnished to the Ld. counser for the non-

apqrrcant.--.Respondents who.seeks time to fire repry/affidavit of the authorized person.Th{ needful shalr be done within a week and wittr a copy in advance to the counser fortheiapplicant - petitioner.

List for fufther consideration on 27.g.2016.

l nfltfld--
(cHrEF JUSTTCE M.M. KUMAR)

01$ +ptember, 2016
(P.K.luD)
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(S:K. MilHAhTM)
MEMBER O)


